RAJYA SABHA [3 December, 1999]

3.00 P.M.

SHRI H HANUMANTHAPPA :When there is quality, when there
is » 1.2d for such type of a Bill, when several Members, including legal
Ear avies, have welcomed it, why shouldn't the Government accept his
Bill? ../ Interruptions)... The Minister himself said that it is a good Bill ; and
all the Members have welcomed it. Then, he can take note of it, under the
ruies. Why couldn't he accept the Bill?

SHRI SANGH PRIYA  GAUTAM  (Uttar Pradesh):
Mr.Hanumanthappa, some amendments have also come. We will have
another opportunity to discuss it more elaborately. Therefore, I request you
not to insist on it.

THE WVICE-CHAIRMAN (SHR!I ADHIK SHIRODKAR): The
question is . Does the hon. Member have the leave of the House to
withdraw his Bill?

The Bill was, by leave, withdrawn.

THE VICE-CHAIRMAN (SHRI ADHIK SHIRODKAR): Hon.
Member, Mr. Eduardo Faleiro, was not here when he was called since we
sat a few minutes earlier. Does he have the leave of the House to move his
Bill? Yes. Now, Mr. Eduardo Faleiro.

THE CONSTITUTION (SCHEDULED TRIBES ORDERS)
(AMENDMENT) BILL, 1999

SHRI EDUARDO FALEIRO (Goa): 1 am a new Member. 1
thought it was 3 o'clock. In the other House, it is 3 o'clock. I thank you
very much for this indulgence.

Sir, I beg to move for leave to introduce a Bill further to amend
the Constitution (Scheduled Tribe), 1950 so as to provide for the inclusion
of Gawda, Kumbi, Velip and Dhangar Communities in the list of Scheduled
Tribes specified in relation to the State of Goa.

The question was put and the motion was adopted.

SHRI EDUARDO FALEIRO: Sir, 1 introduce the Bill
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THE VICE-CHAIRMAN (SHRI ADHIK SHIRODKAR): Now, we
shall take up the Cigarettes (Regulation of Production, Supply and
Distribution) Amendment Bill, 1997. Shri Dave.

THE CIGARETTES (REGULATION OF PRODUCTION, SUPPLY AND
DISTRIBUTION) AMENDMENT BILL, 1997
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